High Court of Jammu and Kashmir at Srinagar.

Order

é ‘g({ Dated: 07.?,/ 9/»2«@/ 7‘

: Sanction is hereby accorded to the additional allaiment of funds in favou.r' of '.th.efollo'wing s
« Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges,. under various =
abject heads during the current financial year 2017-18 as per detail given below:- e

- Rs: In lacs
e f;f@ﬂ?\fame of the court £

‘j Pr. D&S Judge, Poonch. m ;
Pr. D&S Judge, Ramban. m

: ;Hr' D&S Judge, Kulgam.

“Pr. D&S Judge, Udhampur 120.00 |

No:

2071-P&ORE

5 A_ﬁ’” Pr. D&S Judge, Baramulla.

3.70
N Arrears
. | Pr.D&S Judge, Rajourt. [70.00 |
- “Addl. D&S Judge, Doda.

_;jéff'j“Add/. D&S Judge, Rajouri. s :

O e L et

T

3

{97 |AddLDistt. - Judge(Bank
g ’Lgases) Jammu

e

. Ist. Addl. D&S Judge, 20.00
e Baramulla

x 7ot Addl. D&S Judge, Sgr. | 20.00
-

-

e T
3 Addl. D&S Judge, Sgr.

137 AddlL.D&S Judge,Jammu

i
.‘\z GddlD&S  Judge,(Anti- | 0.99
Sl corruption), Srinagar. (Arrears
115 C.J.M. Pulwama. i

i5 | C.J.M. Sopore.

17 | C.J.M. Budgam. 115.00 |
i§ | C.J.M. Reasi.

Sub Judge, Pattan. 1.76

22
%

24 Munsiff,
Munsiff, Tan

]

[—  lo1o  |-—
¢ {27 | Munsiff, Buniyar. [ |- [020 |-—=
s Vﬁi | Munsiff, Charasharief. 15.00 —— B o

Ue0| 29, < Munsiff, Qazigund. 15.00 — i S
30 | Munsiff, Mahore. (20,00 [ 000 L e
31 | City Munsiff, Srinagar. __ e ikl

37 | Ist. Addl. Munsiff, Srinagar. | 2.39 2ol 0010
Arrears

35 [ Addl. Mob. Mag. Samba. 3.00 e |00

. Misc. Courts. \
ol Pr. D&S Judge, Baramulla 3.00
b e P D&S Judge, Udhampur 2.00

By oret. %W
' Depiity Registrar-

No: 81096 -149 /A Dated:_22{ 8/00/3
Copy to the:- o \ «
1-6  Pr.D&S Judge, Poonch/Ramban/Kulgum/Udhampur/BaranzdIl(:_/Raj_ami; .

e SR




- Page 2/-.- .

/-8 Addl Distt. & Sessions Judge Doda/Rajouri.

9. Addl. Distt. Judge (Rank Cases) Jammu. ke

10-11 Ist. Addl. Distt. and Sessions Judge, Baramulla/Srinagar..

12-13 3", Addl D&S Judge; Jamimuw/ Srinagar.

14 Addl. D&S Judge, (Anti-Corruption) Srmagar.

15-18 C.J.M. Pulwama/Sopore/Budgam/Reasi. o g o , :
19. Sub Judge, Pattan. e L e i
20.  Municipal Magistrate, Srinagar. ' Fis Sty e el
21-22 Spl.Mobile Magistrate, Baramulla/Srinagar, g : A

23-30. Munsiff, Kotranka/Budhal/T angnmrg/Dangtwachn/Bumym/Clzm aslzm Ief/Qazzglmd/
Mahore.

=3l City Munsiff, Sri Inagal

32.  Ist. Addl. Munsiff, Srinagar. ‘ e rl R e

33.  Addl. Mobile Magistrate, Samba. _ Syug S Sl ' R

34 Try Officer, Saddar Try. Srinagar. e S N R

35. Try Officer, Sub Try.Distt.Court complex, Janipur, Jammu, ; ’ K

36-54 Treasury Cfficer, Poonch/Ramban/Kulgam/Udhampur/Baramulla/Ra]ourt/Doda/
Sopore/Reasi/Pattan/Kotranka/Budhal/T. angmarg/Dangtwaclm/B tmtyar/Charashal tef/
Qazigund/Mahore./Samba.
...... for inf. And n/a.

55.  Order book.

e o 2.71,9
c. At Xw‘%’, Depuity Registrar (Acctts)

e




